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Title: The Minister of State in the Ministry of Parliamentary Affairs
(Shri Arjun Meghwal) made a statement

THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC
ENTERPRISES (SHRI ARJUN RAM MEGHWAL): With your

permission, Sir, I rise to announce that Government Business during the

remaining part of the 15 Session of 17t Lok Sabha will consist of:

1.  Consideration of any items of Government Business carried over

from today’s order paper:- [it contains consideration and passing of
the Protection of Human Rights (Amendment) Bill, 2019.]

2. Discussion on Statutory Resolution seeking disapproval of the
Muslim Women (Protection of Rights on Marriage) Ordinance,
2019 (Ordinance No. 4 of 2019) and consideration and passing of
the Muslim Women (Protection of Rights on Marriage) Bill, 2019.

3. Consideration and passing of the following Bills:-

(1) The DNA Technology (Use and Application) Regulation Bill,
2019

(i1) The Unlawful Activities (Prevention) Amendment Bill, 2019

(i11) The Consumer Protection Bill, 2019

(iv) The Public Premises (Eviction of Unauthorized Occupants)
Amendment Bill, 2019

(v) The Jallianwala Bagh National Memorial (Amendment) Bill,
2019

(vi) The Motor Vehicles (Amendment) Bill, 2019

(vi1) The Surrogacy (Regulation) Bill, 2019



4, Consideration and passing of the following Bills after their
introduction:

(1) The Transgender Persons (Protection of Rights) Bill, 2019
(1i1)) The “Banning of Unregulated Deposit Schemes Bill, 2019
(111) The Right to Information (Amendment) Bill, 2019

(iv) The Code on Wages Bill, 2019

% The Occupational Safety, Health and Working Conditions
Code Bill, 2019

5. Discussion on Statutory Resolution seeking disapproval of the
Companies (Amendment) Second Ordinance, 2019 (Ordinance No.

6 of 2019) and Consideration and passing of the Companies
(Amendment) Second Bill, 2019 after its introduction.

6.  Consideration and passing of the Airports Economic Regulatory
Authority of India (Amendment) Bill, 2019 as passed by Rajya
Sabha.

7. Consideration and passing of the following Bills, after they are
passed by Rajya Sabha:-

(1) The Arbitration and Conciliation (Amendment) Bill, 2019.
(i1) The Protection of Children from Sexual Offences
(Amendment)

Bill, 2019.
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SHRI HIBI EDEN (ERNAKULAM): Sir, I request you that the
following two matters may be included in the next week’s List of

Business:

1. The development of NH between Edappilly-Moothakunnam
stretch of NH 17 (new NH 66) is a long pending case. I urge
the Government to study the feasibility of the construction of
the elevated highway or payment of land value as per 2013
R&R package;

2.  The second phase of Kochi Metro extension from Jawaharlal
Nehru Stadium to Infopark Smart City-Kakkanad needs to be

completed.
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SHRI N. K. PREMACHANDRAN (KOLLAM): Speaker, Sir, I
request you that the following two matters may be included in the next

week’s list of business:

Mining of beach sand mineral in the coastal area of Kerala and the

expansion of IRE Limited Chavara.

Functioning of Public Service Commission, Universities in conducting

examinations and the credibility thereof in the light of the recent



developments in Kerala.
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